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Parliament demanding recognition of
Urdu as the second official language
in U.P, Bihar, Madhya Pradesh,
Delhi, Punjab and Rajasthan; and

(b) if so, Government's reaction

thereto?

The Deputy Minister in the Min-
istry of Home Affains (Shri L, N,
Mishra): (a) Yes, Sir.

(b) The matter is under examina-
tion.
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Expansion of Narela Township
( Shri Hukam Chand
3146-C. Kachhavaiya:
Shri Yudhvir Singh:

Will the Minister of Home
be pleaseq to state:

Affairs

(a) whether it is a fact that Gov-
ernment have notifled acquisition of
9500 acres of land for expansion of
Narela Township under Section 4 of
the Land Acquisition Act;

(b) whether it iy also a fact that
the proposeq acquisition coverg agri-
cultural lands of a number of villages
including Bhargarh and Kurani vil-
lages; and

(c) if so, the broad outlines there-
of?

The Deputy Minister in the Min-
istry of Home Affairs (Shri L. N.
Mishra): (a) and (b). Yes, Sir

(c) A copy of the Notification No.
F.1(43)|63-63-L&H, dated the 30th
October, 1963, issued by the Delhi
Administration ig laid on the Table
of the House.





